
FORM A 

PUBLIC ANNOUNCEMENT 

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for 

Corporate Persons) Regulations, 2016) 

 

FOR THE ATTENTION OF THE CREDITORS OF LATAKISAN CONSTRUCTIONS PRIVATE LIMITED 
RELEVANT PARTICULARS 

1.  Name of corporate debtor Latakisan Constructions Private Limited 

2.  Date of incorporation of corporate debtor 05-03-2014 

3.  Authority under which corporate debtor is incorporated / 

registered 

ROC-Mumbai 

4.  Corporate Identity No. / Limited Liability Identification No. 

of corporate debtor 

U45201MH2014PTC253842 

5.  Address of the registered office and principal office (if any) 

of corporate debtor 

Rajat Sankul, Rambag Road S T Stand, 

Ganeshpeth, Nagpur, Maharashtra 440018 

6.  Insolvency commencement date in respect of corporate 

debtor 

Order pronounced on: 23-06-2023 

Order received on: 12-07-2023 

7.  Estimated date of closure of insolvency resolution process 08-01-2024 

8.  Name and registration number of the insolvency 

professional acting as interim resolution professional 

Prasad Kamalakar Dharap 

IBBI/IPA-001/IP-P00702/2017-18/11228 

9.  Address and e-mail of the interim resolution professional, 

as registered with the Board 

Add: 47 “Prasad”, New Ramdaspeth, Nagpur, 

Maharashtra – 440 010 

Email ID: dharap65@rediffmail.com 

10.  Address and e-mail to be used for correspondence with the 

interim resolution professional 

Add: 47 “Prasad”, New Ramdaspeth, Nagpur, 

Maharashtra – 440 010 

Email ID: cirp.latakisan@gmail.com 

11.  Last date for submission of claims 26-07-2023 

12.  Classes of creditors, if any, under clause (b) of sub-section 

(6A) of section 21, ascertained by the interim resolution 

professional 

Nil 

13.  Names of Insolvency Professionals identified to act as 

Authorised Representative of creditors in a class (Three 

names for each class) 

Not applicable 

14.  (a) Relevant Forms and  

(b) Details of authorized representatives  

are available at:  

Web link: https://ibbi.gov.in/ 

Physical Address: Plot No. 47, Prasad, New 

Ramdaspeth, Nagpur – 440 010 

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate 

insolvency resolution process of the Latakisan Constructions Private Limited 23-06-2023 order received on 12-07-

2023.  
 

The creditors of Latakisan Constructions Private Limited, are hereby called upon to submit their claims with proof 

on or before 26-07-2023 to the interim resolution professional at the address mentioned against entry No. 10. 

 

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit 

the claims with proof in person, by post or by electronic means. 

 

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised 

representative from among the three insolvency professionals listed against entry No.13 to act as authorised 

representative of the class {Nil}in Form CA.  

 

Submission of false or misleading proofs of claim shall attract penalties. 

 

 

 Sd\-    

Name and Signature of Interim Resolution Professional  : Prasad Dharap 

Date and Place :      : 13-07-2023 at Nagpur 

mailto:dharap65@rediffmail.com
mailto:cirp.latakisan@gmail.com
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GOVERNMENT OF ODISHA

OFFICE OF THE CHIEF CONSTRUCTION ENGINEER
KEONJHAR (R&B) CIRCLE, KEONJHAR

No. 3502 / Date 13.07.2023
INVITATIONS FOR BIDS (IFB)

1st Corrigendum to Bid Identification No C.C.E.K.C., Keonjhar No. 13/2023-24
The following changes are made to the works invited vide Bid
Identification No C.C.E.K.C., Keonjhar No. 13/2023-24 vide Letter No. 3399
dt. 10.07.2023.

1. The bid documents in the website www.tendersodisha.gov.in will be
available in the web site from 11.00 Hours of 15.07.2023 to 16.00 Hours
of 27.07.2023 for online bidding.

2. Bids shall be received only on "online" on or before 16.00 Hours of
27.07.2023.

3. Bids received "on-line" shall be opened at 11.30 Hours on 29.07.2023 in
the office of the Chief Construction Engineer, Keonjhar (R&B) Circle,
Keonjhar.

4. If the office happens to be closed on the stipulated date of opening of Bids
as specified, the bids will be opened on the next working day at the same
time and venue.

All other terms & conditions remained unchanged.

B-479

Sd/- Chief Construction Engineer,

Keonjhar (R&B) Circle, Keonjhar

OIPR-34033/11/0026/2324

Under Section 13(2) of the Securitisation and Reconstruction of Financial Assets and Enforcement of Security 
Interest Act 2002 (SARFAESI Act) read with Rule 3(1) of the Security Interest (Enforcement) Rules, 2002 (Rules)
1. Whereas the undersigned being the Authorised Officer of Indian Overseas Bank under SARFAESI Act and in exercise of powers conferred under 

Section 13(12) read with Rule 3, issued Demand Notice under Section 13(2) of the said Act, calling upon the Borrowers/ mortgagors/ guarantors 
listed hereunder (hereinafter referred to as the “said Borrowers”), to repay the amounts mentioned in the Notice, within 60 days from the date of 
receipt of Notice, as per details given below.

2. The said Notices have been returned undelivered by the postal authorities /have not been duly acknowledged by the 
borrowers/mortgagors/guarantors. * Hence the Bank by way of abundant caution is effecting this publication of the demand notice. The 
undersigned has, therefore, caused these Notices to be pasted on the premises of the last known addresses of the said Borrowers/ mortgagors/ 
guarantors as per the said Act. Copies of the said Notices are available with the undersigned and the said Borrowers/ mortgagors / guarantors, may, 
if they so desire, collect the said copies from the undersigned on any working day during normal office hours.

3. Against the above background, Notice is hereby given, once again, to said Borrowers/ mortgagors/ guarantors to pay to Indian Overseas Bank, 
within 60 days from the date of publication of this Notice, the amounts indicated/payable as given below under the loan & other documents. As 
security for due repayment of the loan, the following assets have been mortgaged to Indian Overseas Bank by the respective parties as below.

HINGNA ROAD BRANCH
Sl.

 No.
Known Legal Heirs of Late Mr. Nitin Champatrao 

Chaudhari S/o Mr. Champatrao Chaudhari 
(Borrower  & Mortgagor)

Total outstanding *
Rs. 18,59,407.79

 as on 22.06.2023

Description of 
Secured Assets

Date of
Demand
Notice

 * payable with further interest at contractual rates/rests as agreed from the date mentioned above till date of payment.
4. If the said borrowers/ mortgagors / guarantors fail to make payment to Indian Overseas Bank as aforesaid, then Indian Overseas Bank shall proceed 

against the above secured assets under Section 13(4) of the SARFAESI Act and Rules entirely at the risks, costs and consequences of the said 
borrowers/ mortgagors/guarantors.

5. Further, the attention of borrowers/ mortgagors / guarantors is invited to provisions of Sub-section (8) of the Section 13 of the Act, in respect of time 
available to them to redeem the secured assets.

6. The said Borrowers/ mortgagors / guarantors are prohibited under the SARFAESI Act from transferring the secured assets, whether by way of sale, 
lease or otherwise without the prior written consent of Indian Overseas Bank. Any person who contravenes or abets contravention of the provisions 
of the Act or Rules shall be liable for imprisonment and/ or fine as given under Section 29 of the Act.

Date : 12/07/2023,  Place : Nagpur
Sd/-

Authorised Officer, Indian Overseas Bank

1 Housing Loan under 
Subhagruha 

Scheme
A/c No. 

242503489000005

All that part and parcel of Apartment No.A-312, Tower A, 
Third Floor in the name of building "VEDAARYA HOMES" 
admeasuring 44.841 sq mtrs carpet area, together with 
0.412 % undivided share and interest all that piece and 
parcel of land containing  by admeasure-ments 
11317.95 Sq mtrs being a portion of the entire land 
bearing KH.No 163/1 of Mouza- Borkhedi, P.S.K. 74 
including all other easementary rights appurtenant 
belonging thereto, situated at village- Borkhedi, within 
the limits of the Gram panchayat-Bothli, in Tahsil-
Nagpur (Rural) and District-Nagpur Name of the 
owner- Late Mr. Nitin Champatrao Chaudhari S/o Mr. 
Champatrao Chaudhari. Plot: East: 18 mtrs Wide Road 
(Pandhan Road), West: NH-7 (Nagpur Wardha Road), 
North: Survey/Kh No 162 & 158, South: Survey /Kh No 
163/2. Apartment : East: apartment no A-313, West: 
Apartment No A-311, North: Open space, South: Passage

03.07.2023

Indian Overseas Bank

DEMANT NOTICE TO BORROWERS 
UNDER SUB SECTION (2) OF SECTION

 13 OF THE SARFAESI ACT, 2002.

REGIONAL OFFICE NAGPUR
 C/o 4C Nirmala Apartment, 

GF, Tilak Nagar Nawab Layout, 
Amravati Road, Nagpur -10

 Ph.:0712-2533343, Email : iob2537@iob.in

Mrs. Rani Nitin Chaudhari (W/o Nitin Champatrao 
Chaudhari) For herself and for minor daughter (Bhumika 
Nitin Choudhari) of Late Mr. Nitin Champatrao Chaudhari 
(Borrower & Mortgagor)  Address: 31, Near Shiv Mandir, 
Pukhraj Kochar, Ward Hinganghat Wardha, Nagpur, 
Maharashtra-442301
Also at: Apartment No. A-312, Tower A, Third Floor, "VEDAARYA 
HOMES", Village- Borkhedi, Gram Panchayat-Bothli,  Tahsil-
Nagpur (Rural), District-Nagpur-441108

All other legal heirs, if any, not known to the bank२

Mrs. Rani Nitin Chaudhari (guarantor) W/o Nitin Champatrao 
Chaudhari, Address: 31 Near Shiv Mandir Pukhraj Kochar Ward 
Hinganghat Wardha, Maharshtra-442301.

3

Mr. Dayanand Abaji Bhatarkar (guarantor) S/o Abaji Bhatarkar 
Address: 469/3 Ward No 6, Gajanan Nagar Behind Matosri 
Mangal Karyala, Arvi Naka Wardha, Maharashtra-442001

4

Requirement of A Suitable Vendor for Development of 

RSAMI Automation Software, Web Page and 

Cyber Security Measures (Hardware/ Software) 

At Rajendra Sinhji Army Mess & Institute (RSAMI),  

Near Circuit House No. 1 Ashoka Marg, Pune 411001 

1. Rajendra Sinhji Army Mess and Institute, Pune requires suitable 

    vendor for development of RSAMI Automation Software, Web 

    Page and Cyber Security Measures (Hardware/ Software). 

2. The qualitative and technical requirement of the project can 

    be collected by desirous vendor from RSAMI of!ice on any 

   working day from 10 Am till 5 Pm. 

3. Vendors may visit RSAMI premises and familiarize themselves 

    with the acutal requirement. 

4. Vendors may enquire details to secretary on mobile 

    9403107253And by email rsipune@gmail.com

5. Vendors to submit their documents for the said work to 

  secretary, RSAMI Pune after duly visiting RSAMI, collecting 

   qualitative and technical requirement of the project and details 

   of special features in a sealed envelope within two weeks from 

   the publication of this advertisement. 

6. Documents will be submitted in two bid basis (technical and 

    commercial). 

7. Willing for PBG 05 % project value for !ive years at the time 

    of acceptance of work. 

RECRUITMENT: UNDER FUNDED PROJECT

[CONTRACTUAL AND TEMPORARY]

Institute invites applications from Indian nationals for the position of
“Junior Research Fellow (JRF)” on temporary and contractual basis on
consolidated emoluments under funded project in Biology department.
For detailed advertisement and submission of application, please visit
www.iiserpune.ac.in and click on the link “Opportunities- Non-teach-
ing / Project”.
The last date for submission of applications is July 20, 2023.

Advt. No.: 36/2023 Dated-14.07.2023 REGISTRAR

INDIAN INSTITUTE OF SCIENCE EDUCATION AND RESEARCH PUNE
(An Autonomous Institution of Ministry of Education, Govt. of India)
Dr. Homi Bhabha Road, Pune-411008. Website: www.iiserpune.ac.in
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